
media would function on the Ines of tlie 
Central Board of Film Certiticalion;
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f ^ r i  Garhwal and* Chamoil during Vllth 
Five Year Plan, Year-wise; and
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(c) if so, the main purpose of this new 
panel; and

(d) the extent to which it would tie 
helpful for the fim industry?

TH E  D E P U TY  M INISTER IN TH E  
M IN IS TR Y  O F  IN FO R M A TIO N  AN D  
BROADCASTING (KUMARIGIRUAVYAS):
(a) No. Sir.

(b) to (d). Does not arise.

Power Conaumption In Uttar

2920. SHRI BHUWAN CHANDRA 
KHANDIA^I; Will the Minister of POWER 
AND N O N -C O N VEN TIO N AL EN ER G Y 
SOURCES be pleased to state:

(a)thepercapita consumption of power 
in Uttar Pradesh and particularly in the 
districlsof Pauri Garhwal and Chamoli;

(b) the action proposed to be taten by 
the Government to bridge the gap;

(c) the number of vfliages electrified in

(d)the number of villages likely to be 
electrified during the current year?

TH E  MINISTER O F  S TA TE  O F  TH E  
M IN IS TR Y  O F  P O W E R  A N D  N O N - 
CONVENTIONAL EN ER G Y SO U R C ES  
(SHRI KALP NATH RAI): (a) The per capita 
consumption in Uttar Pradesh Including Pauri 
Garhwal and Chamoil districts during 1989- 
90 was 159.16 kwh.

(b) It Is proposed to add 182 Mega 
Watts capacity in Uttar Pradesh during 
1991-92. In addithm, this State will also get 
Itsduesharefromthe Central SectorStatkms 
which are being set up in the Northern 
Region. Various other measures taken to 
improve the energy geneiatton ihthecountry 
and in Uttar Pradesh include Renovation 
and Modemlsatton of oM units, assistance 
to State Electricity Boards in undertaking 
plant betterment programme, supply of 
requisite quality andquantity of coal,training 
of personnel, and improvement in 
transmission new work.

(c) The number of villages declarad 
electrified during the Seventh Plan ars given 
below;-:-

District NumlterotvKages ebctrtOed <kirtng

1 9 8 5 ^ 1 9 8 6 ^ 1987-88 198849 1989-90

1. Pauri Garhwal 89 201 175 103 111

2.ChamoK 111 112 82 46 48

(c) It is programmed to electrify 1550 
vHlages in Uttaf Pradesh during 1991-92.

[TnmskOoiH 
Teiephone Connections In CHIee of 

UttarPradeah

2921. SHRI BHUW AN CHANDRA

K H AN D UR I: Will the Minister of 
COMIiftJNiCATIONS be pleased to state:

(a)the number of persons the waiting 
Hstsforteiephoneconnecttons inthedties of 
Dehradun, Pauri, Srinagar and Gopeshwar 
rsspectively during last two years;
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(b) whether It is proposed to tnciease 
the capacity of telephone exchanges these 
cities iweping in view the oontinousiy 
increasing demand for telephone 
connections in these areas; and

(c) if so. the details thereof ?

TH E  D E P U TY  IMiNISTER IN TH E  
MINISTRY O F COMMUNICATIONS (SHRI 
P.V. RANGAYYA NAIDU): (a) Nunnber of 
persons on the waiting list for telephone 
connections are:

N am eofdty ason
31.3,1989

ason
31.3.1990

ason
3J.3.1991

1. Dehradun 3447 4819 6056

2. Pauri 10 35 51

3. Srinagar Nil 3 12

4. Gopeshwar NH NH NO

(b ) and (c). Th e  department of 
telecommunications has formulated draft 
Eighth Five YearPlanfortelecommunication 
development and it Is envisaged:

to provide telephone connection 
on demand in rural and tribal areas.

that waiting period for telephone 
connections not to exceed two years at 
other places.

Aocordingly expansion plans are being 
drawn to fulfil the above objectth/es during 
the Eighth Plan period. Gopeshwar has 
spare capacity and its expansion wHi be 
taiwn up only if demand exceeds this 
capacity. Srinagar has only recently been 
provided a 512 port exchange.

For other two cities proposals include 
expansion of capacity during initial period of 
Eighth Plan.

Scheduled CasteB/TrtMs in Paurl and 
Chamoll District of Uttar Pradesh

*2922. SHRI BHUWAN CHANDRA 
KHANDURI: WIHthe Minister of WELFARE 
be pleased to stale:

(a) the percentage of Scheduled Castes 
and Scheduled Tribes of the total population 
of PauriandChamoH districts. Uttar Pradesh 
and the names of the sub-castes included In 
these cateagories;

(b) whether the put>iic representatives 
have made a demand for the inclusion of 
some more castes In Scheduled Tribes 
category:

(c) if so,the details thereof; and

(d) the steps taken by the Government 
to improve their social and economic 
condtion?

TH E MINISTER O F  WELFARE(SHRI 
SITARAM  K ESR I): (a) The requisite 
information is given In the enclosed 
statement.

(b) No. SIT.

(c) Does not arise.

(d) Various programmes forthe welfare 
and development of Scheduled Castes and 
Schdeuled Tribes have beeen undertaken 
under the schemes of Special Component 
plan. Tribal Sub Plan, Hm Area Development 
Plan and other Programmes of the 
Government of IndUi and StatoGovemment


